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(b) if so, whether Government have issued 
any instructions to the Enaineers of the State 
of Bihar to remedy this defect; and 

(c) if so, with what result 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDDHESHW AR PRA-
SAD): (a) Yes, Sir. 

(b) A supplementary ventway, by way of 
an eight feet diameter tunnel was suggested 
to be constructed, on the right side, at a 
suitable elevation, so as to draw water in the 
right canal when the reservoir level goes 
below elevation 380. 

(c) The site has already been inspected by 
a Geologist and investigations for ascer-
taininll the sub-surface conditions are in 
prOBress. The detailed estimate for the 
tunnel will be prepared after these investiga-
tions arc complete. 

Deeree Ca_ PendIng In Court of Rent 
Controller, Delhi 

4639. SHRI RAMAVATAR SHARMA: 
Will the Minister of WORKS, HOUSING 
AND SUPPLY be pleased to state: 

(a) whether it is a fact that larae 
number of cases of execution of decree 
proceedinp are pending in the Court of 
Rent Controller, Delhi; 

(b) if so, their number as on the 1st Octo-
ber, 1968; 

(c) the reasons for the delay in the disposal 
of these cases; and 

(d) the action proposed to be taken by 
Government to remedy the situation 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS, HOUSING 
AND SUPPLY (SHRI IQBAL SINGH): 
(a) to (d). No. On. 1.10.1967.3204 suits were 
pending in the Courts of Rent Controllers 
in Delhi. 6, I 60 fresh cases were instituted 
durinll the year ended 30.9.1968. Out of the 
total of 9,364 cases, 5,947 were decided bet-
ween \.10.1967 and 30.9.1968, and 671 
decrees executed durina the lame period and 
597 decree proceedinlS were pending on 
J.10.196&. Out of this 175 are Iyina stRyed 
and only IJ I are over une ycar uld. As such 
it \:Ilnnot be ""id that larae nwnber of cases 
of execution of decree proceedinp are 
pendlna· 
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